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DISCUSSION ON GRO WING MENACE
OF TERRORISM AND OTHER SUB-
VERSIVE ACTIVITIES ENCOURA-
GED BY OUTSIDE POWERS— contd.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : Now, we are taking
up the discussion on a matter of urgent
public importance, discussion on terro-
rism. Shri Sibtey Razi.

SHRI RAJ MOHAN GANDHI
alg(lttar Pradesh) Sir, I have a point of
order.

Mr. Vice-Chairman, Sir, when the
hon. Member, Mrs. Sushma  Swargj
made the point that the subject under
discussion reglly is only outisde assis-
tance to terrorism, the hon. Minister of
State for Home Affairs said that the
Government’s understcnding or inten-
tion was that the discussion should be
on the outside assistance to terrorism’
Sir, I would like your ruling whether he
subject is what the Government says
its intention or unde rstanding is or
what the List of Busitiess says because
the List of Business says that the
subject is growing menance of terrorism
and other subversive activities encouraged
by outside power. So, the encourage-
ment is not the sole subject though it is
a part of the subject. I feel, otherwise
after the Minister’s statement, we may
get the impression that any other reference
to anything else is outside the subject.
T would like a ruling by the Chair.

THE VICE-CHAIRMAN. (DR.
NAGEN SAIKJA) : No ruling,. I don't
think it is needed. But we shajl  goto
by the subject-is listed in he business.
The Members are privileged to speak
on the subjéct. Sometimes they also
exceed their limit. That is always there.
So, ;le shall go by the subject that is
listed.

Shri Sibtey Razi.
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : Members will have
to be very brief. There is no time left
for Congress party Members.
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THE VICE-CHAIRMAN : Dr.
NAGEN SAIKIA) : Mr. Narayanasamy.
I will request the Members to abide by
the time allotted to them.

SHRI V. NARAYANASAMY (Pondi-

cherry) : What is the time allotted to
me?
THE  VICE-CHAIRMAN (DR.

NAGEN SAIKIA) : Actuzlly you don't
have any time. The time allotted to
the Corgress party has alrerdy bcen
exhaust:d.  So you conclude within five
mioutes.

SHRI DAVID LEDGER (Assam) @
You can speak on borrowed time.

SHRI V' NARAYANASAMY : Mr.
Vice-Chgirman, I thank you for giving
me this opportunity to speak on the
growing menance of terrorism and other
subversive activities encouraged by out-
side powers against our country.

We are not only facing terrorism cn
our border States but also in the Southern
part of the country. Pakistan is the
the main country which is aiding and
betting terrorists against our country.
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1t is a well-known fact and several Mem-
bers also spoke here elaborately how
Pakistan bas abetted terrorism in our
country to disturb our national urpity
and integrily. Just two days ago the
hon. Home Minister, Shri Chavanji while
visiting Pupjab has said that there is ¢lear
evidence of Pakistan’s involvement in
internal affairs of our country. He also
advised Pakistans adminisiration not
to interference in our internal affairs.
Pakistan has adopted three-pronged
strategy. Ome is they are waging a
proxy war against India in the border
areas. Second resorting to intermittent
firing. Third, trying to enter info our
territory. Under the camouflage of
fighting against our forces, they  have
imparted training to the millilants in
various camps to sneak into our terri-
tory. They have selected the targets
which have been fixed by the Pakistan
adminpisirgtion. They have  provided
weepons and money to the militants for
creating (rouble in our territory. We
seen sporadic incidents of firing, terro-
rism, looting, arson &nd killing of irnccent
people in the border States.

The important aspect is that Pakistan
is tellicg in the international fora that
the people living in Jammu and Kashmir
have been victimised, terrorised and there
is no security for them. They have
raised the issue at the Oll}anisation of
the Islamic countries conference. They
have twisted the matter at the meelirg
of the Buropean Economic Commwunity.
They were suitably warned by the EEC.
This issue was rightly taken up in
the United Nations by our representative.
We have made our stand clear that
Pakistan is interfering in our intermal
affairs. It is known to everybody that
there is turmoil in Pakistan at every
stage. And because of the compulsicn,
because every Government. there in Paki-
stan wants to survive, they have taken
the stand of Kashmir for the purpose
of brushing aside the lccal issues involving
them. I feel very sarry that in K¢shmir,
not the question of miliiants, Pckistar -
trained militants, who have been given
asylum by the local people there and who
have been givcl protection there, hes
turned into one of locally-trained mili-
tapts. Ewen children are npot spared.
Even school-going children ncwadeys
are playing with guns there. They have
forgotten toys. The situation has gone
to such an extent that children are sleeping
with guns in their beds. Thercfore,
the, situntion has become worsein Jammu
and Kashmir. And the country that has
to be squarely blamed for thisis Pakistan,
as spoken by all the Members in this
House.

Sir, T will dwell only upon two or
three aspe and - conclude. As I
already said, terrorism has not stopped
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in the border areas. It has gone to
Madhya Pradesh, Apdhra Pradesh, Assam
and important southern States, to Tamil
Nadu. ' The Capital City of Delhi too
18 not free from terrorism. We have
seenl the incidents of Tohana in Haryana
and Pilibhit in U.P. Whenever ~ the
police force is tightened in Delhi or
Punjab, terrorists snmeak into Haryana
and U.P, borders. We have seen this
during the Operation Raksha, 1 and
I, in Punjab when terrorists sneaked
mto U.P. and Haryana areas and also
mto part of Delhi, We have seen the
indiscriminate killing of people in various
places. Thousands of jnnocent people
who had been going by buses were
killed. This is a sorry state of affairs,
The Government could not give protec-
tion. The targeted people could not
be 'identified at a time when it happened.
Therefore, militants go around and fire
upon people indiscriminately which
the Government could not help.

THE = VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : Please conclude.

DR. RATNAKAR PANDEY (Uttar
Pradesh) : Sir, please give him more
time, He is a good speaker.

THE  VICE-CHAIRMAN (DR.
il:IAiiiEN SAIKIA) : You need not plead
or him.

SHRI V. -NARAYANASAMY
Sir, there is one important aspect and
that s about terrorism unleashed in
Tamil Nadu. We know preity well who
were responsible for encouraging it and
also giving protection and asylam to
militants in Tamjl Nadu. Tamil Nadu
is one of the peaceful States in the country
and the previous Government headed
by the former Chief Minister Karuna-
nidhi gave protection and asylom (inter-
raptions),

SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu) : I strongly
oppose this.

SHRI MISA R. GANESAN (Tamil
Nadu) : Already my Icader has repudiated
all the charges.” (Interruptons). He
should not mention his name. He is
not e; Member of the House. (Jnrerrup-
tons).

SHRI S. VIDUTHALAI' VIRUMBI
(Tamil Nadu) : Even the hon. Minister
was assaulted,

] SHRI V. 'NARAYANASAMY
Sir, we are discussing terrorism here
(Interruptions).

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : Do you have any
Point of order .7 If there is no point of
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order kindly sit down. Mr. Naryana-
samy, please do not invite. . ..(Interrup-
tions).

SHRI V. NARAYANASAMY
I have got ample evidence to prove that
Karunanidhi Government has..,...
(Interruptions),

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : Members, when
your turns come, you have your say.
Please do not interrupt in this way.
(Interruptions), One minute. The
Minister is intervening. Kindlysit down

of you.

THE MINISTER OF STATE OF
THE MINISTRY OF COMMERCE
(SHRI P. CHIDAMBARAM) : Sir, it
is not dragging the name of any particular
leader. The  reference is to a
period of time. When we say 'V.P.
Singh  Government’, it refers to the
period of time from November 1989 to
November 1990. He is referring to a
period of time. (Interruptions).

SHRI MISA R. GANESAN : No,
he never referred to that. (nterruptions).

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : If all of you speak
at the same time. .(Interruptions). Noth-
ing can be heard. I cannot make out
anything. (Interruptions). What is the
need of speaking in this way?

SHRI P. CHIDAMBARAM : Sir,
the DMK party is s0 weak. (Iarerrup-
rions). . ..

SHRI S. VIDUTHALAI VIRUMBI :
Sir the Congress party has conducted. .
(Interruptions)

THE VICE-CHAIRMAN  (DR.
NAGEN SAIKIA) : Kindly go to your
seats. (Interruptions). Listen to me.

am on my legs. (Interruptions).

SHRI MISA R. GANESAN : The
Congress (I) party created this problem.

- THE VICE-CHAIRMAN (DR,
NAGEN - SAIKIA) : Mr. Virumbi
listen to me. Why are you becoming
so agitated ? Nothing is - going on
record. (Interruptions).

Mr. Venkatraman, nothing is going
on Ttecord. (Interruptions).

SHRIMAIL JAYANTHI NATARAJAN
(Tamil Nadu) - Why should
he withdraw ? He is absolutely right.
(Interruptions). Sir is -Karunanidhi an
unparliamentary word?
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THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA): : Kindly sit down
for a moment. (Interruptions)

SHRI MISA R. GANESAN: If they
are bold enough, let them hold an enquiry
from 1983. {(Interruptions).

THE VICE-CHAIRMAN (Dr.
NAGEN SAIKIA): If you behave in this
way, then T shzll take this debate to be
concluded here. (Interruptions). Please
sit down. Let me handle. Kindly sit
down. You krow when the Chair is on
his legs, nobody should stand up. I have
repeatedly asked you to sit down but you
have not obeyed my ruling also. If it
continues in this way, then I shall have to
take this debate to be concluded  bere.
The hon. Member hss made some re-
ferences which are not palatable for other
Members. But when your turn comes,
you can make your own points. You can
cut his points, You have got ensugh time
enough  opportunity. (Interruptions)
What is the need cf making this tvpe of
noise in the House? (Jnterruptions) 1hase
rot permitted. You go back to your seats.
If everybody stands up at the same time
and speaks somsthing, then it is nct goin:
on record. It is only creating noise it the
House. (Interruptions). You counot take
it for granted that the points mode by the
Member will be pilatable for you. (Jn-
tervuptions). Kindly sit down. ....(In-
terruptions). . . . Kindly sit dewn. Kindly
sit down. The Minisicr is poing to say
something.. .. .(/nterruptions). , . . Yes,

L have allowed him to speak

SHRI P. CHIDAMBARAM: If an
hon M:mbzr refers (o a period of time
in history or recent history and makes
some comment which is unpalatable--F am
surc  ma2ny things which are said are
unpalatable to one party or the other—-
they must wait for their turn to respond.
Four of them cannot shout and speak to-
gether. Four of them cennot rush to the
well and say....(nterruprions) ... Why
have you started shouting?... (nferrup-
tions). . ..

SHRT V. NARAYANASAMY: Sir,
they have again started shouting.

SHRI TINDIVANAM G. VENKA-
TRAMAN: You arc shouiing.We are
not shouting. (/nferruptions)

THE VICE-CHAIRMAN (DR, NA-
GEN SAIKIA): I request the Members
nat to become so sensitive. (Juferruptions)
Kindly sit down. Mr, Narayanasamy,
please conclude. You conclude with in two
miruates. I have given you two minutes
to conclude. You did not have time
enough. I have granted time from the
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other parties quota. You are encroa-
ching upon the time of other parties. So
you conclude within two minutes. . (In-
terruptions). .1 am not permitting any-
thing else.

SHRI V. NARAYANASAMY: Sir,
you have to protect me becguse when 1
started speaking, they started shouting.
{Interruptions). .

SHRI TINDIVANAM G. VENKA
TRAMAN:* :

SHRI S. VIDUTHALAI VIRUMRI:*
SHRI MISA R. GANESAN:*
SHRI J.S. RAJU (Tamil Nadu):*

THE VICE-CHAIRMAN (Dl_{. NA-
GEN SAIKIA): No, no; please sit_down
. _{Interruptions).. ~ Any body who is
speaking without my permission is mot
going on record . It is meaningless te
stand up and shovt. . (Interruptions). .

SHRIMATI JAYANTHI NATARA-
JAN: Sir, ] am on a point of order. (fu-
terruptions) -

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): She is on a point of -
order.

SHRIMATI JAYANTHI NATA-~
RAJAN: Sir, 1 have a point of order.
When we are talking about terrotism,
here is a serious problem of terrorism with
LTTE in Tamil Nadu. Whén he was talk-
ing about the problem of terrorism of
LTTIE, he talkeg about a period of time,
-bout the Government, about the EChief.
Minister . .(/nterruptions). .

THE VICE-CHAIRMAN (DR. NWA-
GEN SAIKIA): That has already been .
made by Mr. Chidambaram.

SHRIMATI  JAYANTHI NATA-
RAJAN: Sir, I have not finished it yet:
T want your ruling on whether ‘Karuna-
nidhi’ is an undarfiamentary werd...
(Interruptions). . ]

SHRI V. NARAYANASAMY: Sir
whenever: we say anyvthing, they start
shouting . .(Interraprions). .

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): That is not a point of
order- (Interruptions)

SHRI P. CHIDAMBARAM : Kindly

listen to me. ..(Interruptions).. Please
listen to me. Kindly listen to me. 1f 31
the four start spesking together, it is

meaningless.
(Interruptions)

*Not recorded.
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SHR1 J.S. RAJU :*
SHRI1 TENDIVANAM G. VENKAT-

£

SHRI' S. VIDUTHALAI VIRUMBI:*

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA) : No, no; nothing is going
on record. (Imerruptmns)

SHRI P. CHIDAMBARAM : I one
of you had stood up and reSponded we
could have understood it, we could have
taken care of the remarks. If all the four
start speaking at the same time itis only
noise. We can’t make it out . .(Interrup-
tions).. .

SHRI TINDIVANAM G. VENKAT-
RAMAN: Everyday it is happening,
Sir. (Interruptions)

DR. RATNAKAR PANDEY:  Sir,
I am om a point of forder. (Interruptions)

THE VICE-CHAIRMAN (DR. ; NA-
GEN SAIKIA): He is on a point of or-
der .(Interruptions). .. . Heisona point
of order. Heis on a poml of order. Kind-
ly sit down . ..(Interruptions). .

DR. RATNAKAR PANDEY . Sir,
this is the trouble. They are not abiding
by the order of the Chair.

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKJA) : He is on a point of
order. Kindly sit down. Mr.  Venkatra-
man, please sit down. Mr. Virumbi,
please sitdown. Heisona pointef order.

Tlo AT qMEH : {ITNT II-
awreast o, § A€y iar & A,
HTE  WSHH W, dSEEl FT &AW
i FT ARAT £ . . . (FAwIA)

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): Dr. P2ndey, Kindly
don’t invite more trouble.

DR. RATNAKAR PANDEY: No,
no; Sir, I want to sort out the trouble.

{Interruptions)

*Not recorded.
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avg A HREET d@d &, I8
FrE #eer aqq TE g1 oAag ¥ g
AT %o wgar g zafum
¥ orqy wger FEr GF oso osw o
¢ ¥gAT ®©fGT T wTEL, UH av
Ty feowa ag & 7 T &E}
e ¥ oAl wa § "R w9 dar
T F W@ a1 azed wfvafad
oiT I9Ea gl Sl g1 3|

ERERCi oy % fauw ?:rg Tl FQ
fe 7 agi @ aifs maw #r Sfe
@0

THE  VICE-CHAIRMAN  (DR.

NAGEN SAIKTA) : You need not worry
about their leader.  (Interrnptions)

e TAMMI qIEY . ATER, ITg
W FA« qfueArg qE 2 oW I
F O W R ) wefiw ¥

nmﬁw%%wwﬁw&mgwr
1 Wl A0

THE VICE.CHAIRMAN (DR.
NAGEN SAIKTA) : 1t is not a point of
order. (Interruptions). .. .Please sit down
Why do al! of you stand up and speak ?
(Interruptisng). ..

2. TAlEE QY. Hq ¥
ACAN & T 13 g1 g
JoTHT T ¥R WET ¥, 4
AT ¥RF # FE WAT E 1 UF-UR
g ) aﬁwm—s' AR AW, &7
CECE kUl 9T &1 @
1 oo Y srrsr“ra gopfa 2,

TAH ST AT F. . (FAIA) L L

THE VICE-CHAIRMAN (DR
NAGEN SAIKIA) Mr. Virumbi, you
please sit down . (Inferruptions). . .

NATA-

SHRIMATI JAYANTHI
o’clock

RAJAN : It is already 6
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): T know.

Tl TAMEY orwew : wfeET .
GN.E . F WEET IW gET § TU96 -
gqar A E ITH IESETEl HI
¥ fRar SU WX TH  9@ET A0
afEm w1 oA giF ¥ ST WU
T I W OH WEH g SAIEHT
wfer wTZm &gy z@ ew F1o99E
FAGT FT FOS T 9 d&ad 97
ad gar F1F AAE g OF
T ge T Alwd & HT 8w
AR Fr oARE W OfE AGE0 UTAT

1

Ja@wiaq (3o aiw dfsar)
9% WU | §2 WU

-

Blo ¥ UET 1eEY - GIAT UHEs
"ﬁtﬁ?frﬁnarﬁvh "rrﬁwm £
nﬁmaﬁawﬁremr-nﬂ:l Bl
9T WIg WAT I AL WIGT TEAT

T {uerruptions )

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Mr. Virumbi, please
listen to mz. Deona’t arguc with other
Members on this issue  directly. It
you have anything to speak, then let one
Member stand up and speak to me.
(Inrerruprions) ltis meanigless for every-
body tostand up and shout here. 1t will
not go on record.  What js the meaning
of this shouting ?  (Inrerruptions). . .
Please sit down. (lnterigptions). .

SHRI §. VIDUTHALAL YIRUMBI -
Who ishe to give advice tous? (Interrup-
rions) ...

THE VICE-CHAITRMAN (DR.
NAGEN SA!K!IAj : Please sit down,

SHRI S. VIDUTHALAI VIRUMS! :
Hon. Narayanasamy has hust our feelings.
He has wounded us. {(Jarerruptions). .

THE VICE-CHAIRMAMN (DR.
NAGEN SAIKIA) : Nowiiis already
6 o’clock. It will ask Mr. Narayanasamy
to conclude within two minutes.

SHRI V. NARAYANASAMY : Sir, |
want five minutes,

THE VICE-CHAIRMAN (DR.
NAGEN SAIKI1A) : No, 1 cannot permit
you because we don’t have time. you
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have alreadycrossed six minutes. ['have
permitted  vou to speak for two minutes.

SHRI V. NARAYANASAMY : I will
contiaue iomorrow.

THE VICE-CHAIRMAN ' (DR
NtA(l}lEN SAIKIA) : We don‘t have time
at all.

SHRI V. NARAYANASAMY : When
{ started on Tamil Nadu. .(Iarerruptions). .

THLE  VICE-CHATRMAN (DR.
NAGEN SAIKIA) : Shri Narayanasamy's
speech is to be conluded here. Shri
Narayanasamy’s speech is concluded.

SHRI V. NARAYANASAMY : How
can it belike that, Sir 21 am sorry.

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKI!A) : Ifyoudon’t abide
by the ruling of the Chair, what is the
meaning of it ?

SHRI V. NARAYANASAMY : Sir,
you gave me two minutes.

- THE VICE-CHAIRMAN (DR.

NAGEN SAIKIA) : If you speak for
two sninutes  and conclude. We don’t
have time. (Inrerruptions).. Don’t enter
into personal arguments. (Inferruptions)
Please don’t refer to those things.
Let him carry onand conclude.

SHRI V. NARAYANASAMY
When the DMK  was ruling the  State,
the Chief Minister of the State, Mr Karuna-
nidhi...... (Interruptions)... .

SHRI S. VIDUTHALAl VIRUMBI :
sir, Lam on a point of ordrer. (Interrup-
rionsy. .

THE YICE-CHAIRMAN (DR
NAGEN SAIKIA) : He is on a poial of
order, (Inferruptions). . .

SHRIMATI JAYANTHI NATARA-
JAN : There is nothing unparliamentary.
(Interruptions)

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : Why is there so
much of sentiments ?

SHRI MISA R. GANESAN : Terro-
rism in Tamil Nadu was unjeashed only
because of Shri Rajiv Gandhi.
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIJA) : if you interrupt
like this, nothing will go on record.
(Interruptions). . .

You are Members of the Elders’ House.
You should abide by the rule.
(Interruptions) Kindly sit down.
{Interruptions). 1 don’t find anything
wrong in making any reference to
some Chief Minister at one time.
(Interruptions). Mr. Virumbi, kindly sit
down. You can have your say when
your turn comes. (Interruptions). Nothing
is going on record.

SHRI S. VIDUTHALAI VIRUMBI :#*

SHRI TINIDIVANAM G. VENKAT

RAMAN : *
SHRI MISA R. GANESAN :*
SHRI I.S. RAJU :*

THE  VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : you cannot interrupt
the House in this way. (Interruptions).
Why are you interrupting in this way
(Interruptions). You-correct him when
your tuen comes. (Interr uptions).

SHRI V. NARAYANASAMY :
he said that in the past there was no
LTTE militant in Tamil Nadu. On the
very next day—I am speaking about
terrorism and militancy—in Kodambakkam
area 16 persons including the EPRLF

Sir,

leader Mr. Padamanabha were killed

. .(Interruptions).

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : Please sit down.
Nothing is going onrecard. Ifyou will
go on like this nothing will gone on

* Not recorded.
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record. (Interruptions), It is¥very

unfortunate that all of you are standing.

(Interruptions). 1 am not permitting, I
have permitted Mr. Narayanasamy.
(Inrerruptions).

SHRI V. NARAYANASAMY: Sir,
during that period the LTTE militants
hada)l free run in Tamil Nadu. &£ (nterrup-
tions

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): I am not permitting.
He is referring to LTTE militants. What
relationship do you have with that? Why
are you interrupting in this way? Let him
speak. (Interruptions). It is not nice to
inter;’upt the House in this way. (Interrup-
tions) .

SHRI V. NARAYANASAMY: Sir,
there’ was smuggling of ' sophisticated
weapons, arms, ammunition and other
items. Sir, during the DMK regime
people did not sleep for nights. People
were frightened. The LTTE militants
living in various places killed people in-
discriminately. Apart from that the es-
sential items like kerosene, rice, petrol,
etc. were smuggled under the patronage
of the then DMK regime." Sir, [ am pai-
ned to say that we have lost out beloved
leader Shri Rajiv Gandhi because the
DMK Government did not curb terrorism
in Tamil Nadu during that time. (/n-
ferruptions).

THE VICE-CHAIRMAN (DR. NA-
GEN SAIK1A): The House stands ad-
jorned till 11 a.m, tomorrow.

The House then adjoumed at
eleven minutes past six of the clock
till eleven of the clock on Tuesday,
the 17th December, 1991,



